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[Shrj Vasant Sathe]

“lay on the Table a copy each of Noti~
fication Nos. 62/81-Central Excise t¢
73/81-Central Excises [GSR 192(E)
to 203 (E)] (Hindi and English ver-
sions) published in Gazette of Indin
-dated the 25th March, 1981 together
with an explanatory memorandum re-
garding introduction of certain modi-
fications in the excise duty exemption
schemeé for. specified items manurac-
tured” by small scale manufacturers,

issued under the Central Excise Rules,-

1944. ({Placed in Library. See No.
LT-2104/81].

18.01 hrs.

HALF-AN-HOUR DISCUSSION

SPECIAL ATTENTION FOR
WATER DURING SIXTH PLAN

DRINKING
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MR. DEPUTY-SPEAKER: Please
sit down. You cannot ask. Please sit
down. That is all right. (Interrup-
tions) Please sit down. You cannot
raise, There are four more mem-
bers who can raise this (interrup-
tions)
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MR. DEPUTY-SPEAKER : Mr.
Vays, you cannot interrupt. What is

**Not reeorde{i.

it you are interrupting? No interrup-
tions will go on record.

(Interruptions) **

MIR. DEPUTY-SPEAKER: Please
understand the rules. There are four
more people. We are guided by the
Rules. I cannot go against the rules,
nor you. We are guided by the rules.

MR. DEPUTY-SPEAKER: Please
do not interrupt. He is replying to
Shr'mati Shaktawat.

(Interruptions)

MR. DEPUTY-SPEAKER:
will not go on record.
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(HAH Dis.)
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AL g ¥ qfey, & 97 a9 (Interruptions) **
Frofd a1 s, a8 sy & Paay
T AT q‘:‘&m * T f;‘: MR. PE?UTY-SP%‘\KEW [ -
T FiPET FC E‘ FFT T not perrmttmg you, Your name 1s n

Fa - : d here. Nor wil] I permit anybody.

. :rrej#amﬁ g1 mm&? ITTIIRON. ..
fefadT st gwre sivw & e SHR] JANARDHANA POOJARY

T (Mangalore): The most heart-break-
0T ing feature of the problem isg that
out of 5.76 lakh villages in the
country, only 66,000 have been pro-

: % vided with safe drinking water so
g & qEa_w EEEi R | E‘r far. Further, during the last 30 years

only Rs. 900 crores have been spent
f& o= #ter, a1 1.6 Paareiex,

& on the rural water supply scheme.

I7T FIT ﬂzl" 7 9T F] TTET T@' Even there the entire amount has not
been fully utilizeq in some of the

States. These figures clearly show

faas g 1 u% wraew Paew & 9«- the gravity of the situation, They
3!1'1:&\‘ =, faq T O 19 TG & also make us come to the conclusion
S W AAHT AT AT A & th?t there is an urgent need to tackle
waa® B3 TWAAT 7 FOT 20 A this problem on a war footing.
YT FT ATELT F ‘T“ Q! U LIRS Since Government are aware of this
TF TSq qTHT AT AqIAT FTaT situation, they have to come forward
T 9T o FAHe EL ITH watas with certain programmes, Kindly
I A m ﬂ“ El- consider the situation prevailing jn
s PE!TH the rural and urban areas, If you
e 0% TN w ﬂﬁﬂ' T ® ® go to the slums ip the urban areas,
2,000 FUT W I 20 ¥ 'G'T'f you wil] notice that the people there,
T HIYT F TL G | WL FT particularly the weaker sections,
TR wTUHEY & Sf T ST &we I7- drink polluted water, which is unfit
" i for human consumption. This is the
o wg’ w ¥ bl Eé fate of the slum-dwellers in the
TR fef g 1 T cities. There is frequent break out of
1

gastro-intestinal and other diseases
due to the contamination of the pipe-
# Peu fowr waafe = water in the urban areas. Taking
=T into consideration all these aspects,
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& !, TXT what steps have been taken by the
oot CE X, . Government to solve this problem in
?ﬁm arhrszn J!w‘f L this gecade,
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[Shri Janardhan Poojary]

steps taken to tackle the problem of
drinking water on a war footing? Is
it a fact that a National Perspective
Plan for water resources develop-

ment, involving Rs, 50,000 crores,
have beep adopted? If so, what is
the follow up action? 1Is it a fact

that there is a proposal to spend
Rs. 11,000 crores on drinking water
supply and sanitation during the
decade 1981—90? If so, do Govern-
ment propose to enact legjslation.
arming themselves with powers to
set up a Nationa] Water Manage-
ment Board? When will it be in-
troduced in Parliament? Has the
assistance of the World Health Or-
ganisation been sought?

Confining to my State, out of the
19 districts, 15 have been declared as
drought-affecteq areas. It has bcen
stated by experts that super-powers
have been developing a system called
meterolggical weapon; to create
artificial cyclones and  artificial
droughts in order to inflict economic
loss to the targeted country. Do
Government propose to investigate
thoroughly this aspect?

So far as Karnataka is concerned,
what amount has been earmarked
for the drought-affected areas and
how many villages have been identi-
fied ag problem villages. I hope the
Minister will gnswer these questions.

SHRI AJIT KUMAR SAHA (Vish-
nupur): Sir, ip view of the I[nter-
national Water Supply and Sanitation
Decade Rs. 13 crores have been allo-
cated for this purpose, and the Cen-
tral Government asked all the State
Governments to submit their plans
regarding the drinking water supply.
Last week there was a meeting of the
Public Health Engineeing in New
Delhi and all the State Government,
Public Health engineers came here
and they submitteq their plans. Those
who came from West Bengal also
submitted four schemes regarding
this water supply. (Interruptions).
Out of these four schemes, two gre
for Raniganj coal field area, one for
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Raghunathpur in Purulia backward
district of West Benga] and one for
Haldia, They had submitted these
four schemes. But my information is
that these schemes which were sub-
mitted were not sanctioned by the
Central Government. May 1 know
from the hon. Minister the reason fcr
not sanctioning these four schemes?
You know the Raniganj coalficld
area where thousands and lakhs of
workers are employed and you also
know their conditions, In Raghv;
nathpur in Purulia, which is a back-
ward ditstrict in West Bengal, and
also in Haldia, chemical industries
are coming up and the West Bengal
Government submitted these schemes.
But these are not sanctioned. May I
know the cause for not sanctioning
these schemes? I request the hon.
Minister to leok into this matter and
sanctioned these schemes early.

Another point is, I want to know
how much money has BHéen allotted
to the State of West Bengal for the
supply of drinking water. You know
about the sinking of tubewells.
Sometimes these tubewells go out of
order and they require constant re-
pair and, Sir the State Government
have not so much of money for re-
pairing and re-sinking of these tube-
wells. Where water js not available,
they require re-sinking. For that
purpose fundg are not available with
the State Government and you know,
in one block area there are so many
types of tubewells and if one has
gone out of order in one place, after
some three or four days again in
another village another tubewell has
gone out of order. In this way so
many tubewells have gone out of
order and only one or two persons
are there for repairing all these tube-
wells, So, 1 request the hon. Minister
to look into this matter also and if he
considers this, some village people
who are educated and are not getting
jobs may be employed in this con-
nection for re-sinking and repairing
tubewells. .
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[Shri Mukunda Mandal] drinking water and how many people
will be denied drinking water faci-
lities? What js the Statewise alloca-
tion of funds in the Sixth Plan for the
urban and rural water supply
throughout the country?

83 per cent of the population has
been covered with drinking waler.
Again, it is stated that {he quantity
supplied is not adequate in the
majority of places, Further it is
stated that in the rural areas, there

are problem villages, As to how Last but not the lv:ast question is,
many problem villages are there, in how many rig machines have been
the Report it js stated that at the supplied to the West Bengal Govern-
beginni of the Sixth Plan, there ment up to da.ate.and how many of
are about 1,00,580 problem villages in them are functioning to date and 11::
the country which are still to be how many rig machines were as
rovided with safe drinking water for by the West Bengal Government
s?:pply from the Government of India.

These are the concrete questions I
have askeq and, I thope, the hon.
Minister will be kind enough to reply
to all these questions.

1 want to know whether this Gov-
ernment is taking steps in respect of
these problem villages to provide
them with pure drinking water. The
people of the country are denied

food, clothing and everyday necessi- SHR] BHISHMA NARAIN SINGH:

" Sir, I have already expressed my

tle;' we fiemant‘il]th“haill dngt;essuitrs-( views on the efforts made by the

:?i edeizenttl:}:r:r fh:iusého fair :rige State Governments and the Central
G * . .

shops. That is denied to them. How-  povernment in the Sixth Five Year

ever, at least drinking water should
be provided to every citizeng of the

I would like to give the figures of
country.

allocation of the amounts for the
: . " . purpose of provisiop of drinking

In the billy regions, in the plain water, Some of the Hon, Members
regions, in the desert areas, every-

h th . bl ¢ arink- have already talked about sanitation.
;ger;h terere'rllfeahs:; ” t;::iyo mel:::l;er You can youself clearly know the
was sayin.g that in Rajasthan, there Il)r:fnres;lar:;‘ d; ;:t;r;:‘theoggures which
is a problem of drinking water. In o

the tribal, areas, there is no drinking

water available, This is the position. Jovernmant has alwayy been . try-

ing its best to increase the outlay
for the provision of drinking water

In view of this, I would like to ask and sanitation.
the hon, Minister as to how many
villages have been provided with The comparative figures for the
drinking water, to how many people Sixth and the Fifth Five Year Plans
and what is the percentage of rural in regard to the gllocation made for

people having drinking  water. ———provision of water supply and sani-
Secondly, I want to know how many tation are as follows:

villages are yet to be provided with
drinking water and also the number The amount provided in the Sixth
of people to be covered in those vil- Plan for drinking water and sani-
lages.edH;w_ martlgr vsi}ll:iesplwill b; tation is Rs. 3,922.02 crores as against
cover uring the Six an an ) ) 5

st qapetilion hevereilést Sheve Rs. 1,030.68 crores in the Fifth Plan.
villages. When and how the villages
that are not covered during the
Sixth Plan, having no drinking water
facilities, will be provided with

You can very well imagine how
much Government is concerned about
this problem and how much Gov-
ernment is committed to solve the
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problem of drinking water in the
country.

You will appreciate the fact that it
is very difficult to give accurate
figures of the allocations made in the
Sixth Five Year Plan for solving the
problem of drinking water in all the
areas of the country,

But, I will give reply to your
general question, First of all, I
would reply to Mr. Poojariji. I can
give the figure for Karnataka. Kar-
nataka’s total allocation in the Sixth
Five Year Plan for water supply and
sanitation is Rs. 132,00 crores. Of
this, Rs. 19 crores is allocated only
for the problem villages in Kar-
nataka. This is an exclusive pro-
vision,

Similarly, for West Bengal, the

total allocation in the Sixth Five
Year Plan for water supply and
sanitation is Rs. 103.00 crores of
which for drinking water in prob-
lem villages, the provision is Rs. 48.00
crores,

These are the figures for Karnataka
ang West Bengal,

GMGIPND—M—g3 L 5—2-86-81—8go,

(HAHDis.)

About rigs and other things 1 can-
not give you immediately these
figures. They are not available with
me. Therefore, T canot give you the
information in this regard. (Inter-
ruptions.)

You asked about Barmer and
Jaiselme, which were visited py our
Hon. Prime Minister, I think that
there cannot be two opinions about
what you said. But, if Barmer and
Jaiselmer are the worst-affected, I
expect that the State Government
would definitely give you priority.
I have already told you that these
two subjects, the drinking water
problem and the housing, both of
them are State subjects. We only
supplement their efforts, if they want
it. As you say those areas are the
worst-affected areas and, therefore,
Hon. Prime Minister also visited the
areas. Therefore, State Government
must be paying serious attention to
this problem.

18.54 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 28, IQBIICMitTa 5, 1903 (Saka)



